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The 5™ May 2025

o ST /fafder—20—08 /2022 / 4914—Whereas the Governor of Bihar is satisfied that it is
necessary and expedient to notify special provision to prevent entry of unauthorized person/persons
into the areas mentioned in the schedule below for the purpose of maintaining public order and
preventing and supressing destructive acts;

Now, therefore, in exercise of the powers conferred under Subsection-(i) of Section-3 of
Bihar Protected Places Act, 1979 (Bihar Act 1, 1979), the Governor of Bihar is pleased to declare
220/132/33 KVGIS Sub-Center, Mokama, District-Patna of Bihar Grid Company Limited as
Protected Place with immediate effect, description of which are mentioned in the following

Schedule:-

Schedule
SL. | Name of Protected Place and Area Police Boundary Village Mauja
No. Khata No., Plot No. (in Acre) | Station and
No. District
Name Khata | Plot
No. No.
1 2 3 4 5 6 7 8
220/132/33 2511 0.33 East- Khesra
1 KVGIS (GIS) 2512 0.28 No.-2535, Village-
Sub—Center, 2515 0.62 2536, 2537
. Madho . .
Mokama, 241 516 0.58 29 West- Khesra Tola Chintamani
District-Patna - No.-2507 District- Chak
2517 0.61 North- Khesra
2508 0.57 No.-2526, Patna
2509 0.52
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SL. | Name of Protected Place and Area Police Boundary Village Mauja
No. Khata No., Plot No. (in Acre) | Station and
No. District
Name Khata | Plot
No. No.
1 2 3 4 5 6 7 8 9
2510 0.59 Thakurbari
2518 | 0.61 Land
2519 0.52 South- Khesra
2 716 | 2474 | 0.50 No.-NH- 31
3 382 2513 0.525
4 300 2514 0.62
Total Area 06.875 Acre
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By Order of the Governor of Bihar,

Special Secretary to the Government.




